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STATEMENT BY MINISTER

Terrorists Threat to the Prime Minister
and related matters,

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND' PENSIONS AND|
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. CHIDAMBARAM): Madam,
Several Hon'ble Members have cxpressed
concern about reports appearing in the
press today regarding terrorists’ plans to
kill the Pime Minister and the Home
Minister.

Attempts to kill high dignitaries 3 a
well established part of the terrorists’
strategy. By doing so, they hope to
create alrge scale disturbances and cause

a breakdown of law and order which
would help them in achieving their
nefarious designs. Information about

such plans has been received by the Gov-
ernment from time to time. The disclo-
sures from the material recovered fiom
the Golden Temple Complex after opera-
tion Black Thunder are an important
link, The documents seized from the
rooms in Parikarma of the Golden Tem-
ple show the close connection between
Pakistan and the terrorists groups. They
also reveal that terrorist leaders operating
from Pakistan have been sending instruc-
tions to the terrorists and master-minding
th= terrorist activities in Punjab.

Wassan Singh Zaffarwal and Gurba-
chan Singh Manochahal are the two im-
portant links between Pakistan and the
terrorist groups, Wassan Singh’s letter
dated 3rd May
Singh Jhamke, which has been published
by a newspaper this morning, is one of
the letters recovered from the  Golden
Temple Complex after Operation Black
Thunder,

I take this opportunity to lay on the
Table of the House six documents waich
are among the documents recove'ed
from the Golden Temple Complex.
Hon'ble Members will find that these
documents provide conclusive evidence of
Pakistan’s aid and support to terrorist
groups in Tndia. I may invite the atfen-
tion of Hon’ble Members to some of the
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more obnoxious portions of these docu-

ments. The writers of these letters are
Wassan Singh and Lath Singh, among
others. The recipients of these docu-

ments are Gurbachan Singh Manochahal,
Nirvair Singh, Jagir Singh, Malkiat Singh
and Sukhdev Singh Jhamke. In the let-
ter dated 25-3-1988. Wassan Singh Zaffar-
wal refers to the facilities provided for
hill"l and others in Pakistan and promises
to supply assault rifleg and other goods
with the help of Pakistan Rangers. In the
letter dated 24-4-1988, there is reference
to the help given by the Pakistan Rangers
and the purchase of arms and weapons to
the tune of Rs. 25 Jakhs. Tn an undated
letter, Labh Singh assures Malkiat Singh
that there is no shortage of arms and on
receipt of a message for arms they would
be supplied, In the letter dated 3-5-1988
there is a clear indication of plot to as-
sassinate the Prime Minister and the
Home Minister, In the letter dated
18-5-88 Wassan Singh Zaffarwal has
asked for recruits, with a pass in matri-
culation  examination, who could be
trained.

The available evidence clearly indicates
that the external links of the terrorists
continue to be strong and vital. Leading
terrorists  including Gurbachan Singh
Manochahal and Wassan Singh Zaffarwal
as well as Labh Singh of Khalistan
Commando Force made a opumber of:
visits to Pakistan in the last quarter of
1987. In mid-November 1987 these ter-
rorist leaders undertook a critical evalua-
tion of the extremist movement in the
wake of sustained police pressure. There
is confirmed evidence of the presence in
Pakistan during this period of important
extremist leaders from Canada and U.K.
Facilities for contact between extremist
leaders from India and important overseas
extremists leaders were made available by
Pakistan. : - i

The rise in extremist violence since the
beginning of 1988 was made possible on
account of fresh supplies of sophisticated
and high calibre weapons includinrg a
large number of AK-47 assault rifles. The
man responsible for establishing a conduit
for supply of these weapons is Wassan
Singh Zaffarwal.
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The Pakistan authorities have also ex-
erted pressure on terrorist groups o
forge unity and even threatened to cut
off supply of arms and ammunition if
this was not done. The Pakistan authori-
ties have laid stress on increasing the fre-
quency of strikes against members of
Police and securities forces to undermins
the morale of the Police and the admin-
istration.

Pakistan showed a special interest in
thwarting any scaling down of violence
following the initiative of the Govern-
ment of India for release of somne Jodh-
pur undertrials and the high priests, Pro-
Pakistan elements were encouraged to
openly adopt anti-India and pro-Khalistan
postures, The Babbar Khalsa which had
suffered major reverses during 1987 was
revived and heiped to gain a [foothold
in the Golden Temple, Its members re-
turning from Pakistan received assistance
at formal and official levels from Paki-
stan at the border.

After Operation Blacki Thunder, a num-
ber of Sikh terrorist leaders Dased in
Pakistan namely, Wassan Singh Zaffarwal,
Sukhdev Singh Babbar, Sukhdev Singh
Yhamke, Avtar Singh Brahma,Z Balbir
Singh Sandhu of Council of Xhalistan
and Kanwar Singh of Akal Federation
took stock of the situation, The Panthic
Committee and the Babbar Khalsa sent
out instructions to their meimnbers in
India to step up violence.

The success of Operation Black Thun-
der was welcomed. Despite the attempts
of some leaders of various sections of
Akali Dal to arouse sentiment against it,
the common man was appreciative of the
results obtained and the restraint shown
in the conduct of the operations. The
terrorists, on the other hand, not only
suffered in physical terms by some terro-
rists being killed and others being cap-
tured, they also suffered a great damage
in the public eye because of exposure of
their misdeeds, Their surrender removed
the aura of invincibility and heroism they
had sought to create around themselves.
Taped speeches of Gurbachan Singh
Manochahal, a member of the Panthic
Committee and an important contact in
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.Pakistan have been found in circulation
in Punjab which defend the actions of the
terrorists and hurl baseless accusations at
the Government. The misdeeds of the
tertorists in the Golden Temple are
sought to be explained away in simplistic
terms, A transcript of the tape recorded
speech of Manochahal is available with
Government and ¥ lay a copy on the Table
of the House, -

Despite these attempts to whitewash
the misdeeds of the terrorists and to play
down the success of the security ferces it
is a fact that Operation Black Thunder
gave a severe jolt to the nucleus of terro-
rist activities in Pakistan. Government
have information of consultations between
representative of Pakistan intelligence agen-
cies and representatives of terrorist or-
ganisations to evolve a strategy to recover
from this setback,

While the role of Pakistan in aiding and
abetting terrorism in Punjab is the most
prominent one, it is part of a widespread
international conspiracy to  destabilise
India for example, pro-Khalistan ele~
ments demonstrated in front of Indian mis-
sions abroad to register their protest
against Operation Black Thunder. Tn the
U.S.A,, Representative Dan Burton raised
the matter in the House of Representatives
and termed the action by the securiy for-
ces ag Tndian miiltary assault on the Gol*
den Temple. Some foreign newspapers
carried misleading stories about involve-
ment of the Indian security agencies in
committing terrorist acts which are en-.
tirely baseless and malicious. The so-cal-
led Republic of Khalistan Government-in-
exile summoned an international conven-
tion during June, 1988. Dr. Jagjit Singh
Chauhan who had earlier been sidelined

by the Council of Khalistan was included

as its spokesman. The international rami-
fications of the conspiracy -against India
are obvious to any discerning observer.

Besides what I have narrated above,
specific threats to the life of the Prime
Minister have -been discovereq from time
to time. These threats were neutralised
by our security agencies through timely
and prompt action. While it would not be
in pyblic interest to disclose the dates
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and places when these threats emanated,
I may take the House into confidence
regarding one Pushpinder Singh Sacha-

deva. Specific intelligence was received
that Pushpinder Singh left Canada for
India in May, 1986 and that he was in-
volved in a conspiracy with leaders of the
US-based International Sikh Youth Fede-
ration to assassinate the Prime Minister.
Pushpinder Singh was arrested while try-
ing to cross over fo Pakistan on 5/6
January, 1987 at the Ganganagar border
(Rajasthan). :

Hon’ble Members are aware that om a
number of occasions statements have been
made in public, both in India and abroad,
holding out specific threats to tihe Prime
Minister. I may refer to the Punjab
March organised by Baba Jaginder Singh
between 15-8-86 and 23-9-86: the Shahidi
Conference on 14-10-86; the Sahid Sama-
gam on 31-10-86 and the speech of Dr.
Jagjit Singh Chauhan on 7-6-87, Threat-
ening letters are also received from time
to time. Each letter is taken seriously
and the source of the threat is investigat-
ed, I may place on the table of the
House a copy of one such letter received:
from one Bitto received in February.
1988. -

A recent review shows that Pakistan's
role in providing guidance, material assis-
tance and sanctuaries for the terrorists has
pot undergone any change. Many of the
terrorist leaders have made several visits
to Pakistan. From the rank and file of
the terrorists too a large number have
been to Pakistan at some stage or the
other. The extremists have received direc-
tions from Pakistan that notwithstanding
the pressure on them from the Indian
security forces they should continue com-
mitting terrorist crimes in Panjab and
other parts of India including bomb ex-
plosions and attacks on Hindu temples,
elimination of Sikhs in the Congress(I)
party and attacks on pickets of security
forces to demoralise them.

Subtle attempts through a mixture of
hospitality and propaganda were made to
jubvert tie loyalty of Sikh pilgrims visit-
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ing Pakistan on the martyrdom day of
Guru Arjug Dev this year.,

I have mentioned all these develop-
ments in great deiail to show thas the re-
velations highlighted in the press, to
which "the Hon’ble Members have drawn
the Government’s attention, are not iso~
lated developments. They are part of a
larger conspiracy with international rami-
fications in which Pakistan plays the most
important role, Mind'ess and indiscrimi-
nate killings of innocent people is one
element of the strategy. Attempts on the
lives of high dignities is ancther zlement,
We are all aware of the attempt made on
the life of the Prime Minister at Rajghat
on 2-10-1986. One of the most notorious
terrorists, Harjinder Singh aliag Jinda, was
arrested in Delhi when his plan to assasi-
nate the Home Minister was foiled, thanks
to an excellent counter-mtelhgence opera-
tiom.

Threat_to the security of the Prime
Minister and other dignitaries is indeed
grave. It is a direct result of the bold
and courageous stand taken by the Prime
Minister and his Government against
attempts to undermine the unity and inte-
grity of the nation. We are determined
not to allow the terrorists to succeed in
their nefarious designs. 1 regret to point
out that there has been some entirely un-
merited criticism regarding measures taken
for the security of the Prime Mimster. Re-
gardless of such criticism, Government
are determined to take all necessary steps
to ensure the safety of the Prime Minister
and holders of other offices;, I am sure
Government will have. in this respect. the
full support of the House and the people
of this country.

SHRI SUBRAMANTAN SWAMY
(Uttar Pradesh): Madam Deputy Chair-
man_ the Minister has presented a very
detailed statement, He has stated that |
documents are being laid on the Table.
1t would have been much better if thesd
documents also had been circulated to the
Members so that they conld have seen
them simultaneously. But the  tardy
manner in which the Home Ministry is
working has been witnessed this evening

R

on a variety of issues. ?
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THE EPUTY CHAIRMAN.: Please
seek your cicsifications.

SHR1 SUBRAMANIAN SWAMY: 1
am just warming up.

THE DEPUTY CHAIRMAN: There
i¥ nothing to warm up.

SHRI VISHVIJIT P. SINGH (Maha-
rashtra): Warm up but don’t boil over!

SHR1 V. NARAYANASAMY (Pondi-
cherry): You can speak in_Hindi now,

SHRT SUBRAMANIAN SWAMY: 1
can, but not here.

Madam, in viéw of the charge made in
this statement that there is an interna-
tional conspiracy with wide ramifications,
is it not the responsibility of the Govern-

_ment to take Parliament into confidence
«as to what this international conspiracy is?
The statement is, unfortunately, full of in-
nuendos. Iwoul‘d like the Minister to
state what is this international conspiracy
with wide ramifications—let me state that
clearly. Secondly, if you have such over-
whelming evidence against Pakistan, as
the statement says, T would certainly like
to see these documents. T would also like
the Government to hav¢, if necessary, an
in camera session to tell us more. If voun
have such overwhelming evidence that
Pakistan is training terrorists, 15 eneaged
in plots to assassinate the Prime Minister
of India, I want to know what sieps you

# propose to take because, under intsrnation-’

al law you have plenty of options includ-
ing the option of hot pursuit into Pakistan,
I said this morning and T am saying it
again that if you have this evidence, then
India would be justified, in fact, going
into Pakistan to put an end to these cen-
tres of training and conspiracy, But all T
find here from the Government statement
is that there is a conspiracy with such
ramifications and this is what is happen-
ing. What is the Government doing? This

- is what the people want to know, This is
one clarification I want to know.

Secondly, there was an article in The
Illus'trated Weekly of India about two
weeks ago, which said that Government it-
self has set up an organization of terro-
rists who have been given freedom to en-
gage in killing. T do net know. The
Hlustrated Weekly of India is not an or-
dinary magazine. It is not an yellow
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journal. It is a responsible magazine be-
longing to the Times of India Group. The
Times of India generally supports the
Congress Party and so, anything that sup-
ports the Congress Party, by definition_is
responsible. In this magazine there was
an article in which it was menticned that
under the leadership of one of the terro-
rists—1I forgot his mame; Santokh Singh
Kala or something like that—a terrorists’
organisation was set up by ihe Govern-
ment of India, and AK47 was given o
them, and they were given a certain
amount of free hand provided they kill
other terrorists also in the bargain, The
Government has not reacted to that.
There has been no respounse to it. So. 1
would like the Home Ministry t¢ tell me
what is going on in this also.

Finally, T would like to know whether
the Government of India is aware of any
link between the terrorists in Punjab and
other international terrorist organisations

In particular it was asked in the morn-
ing, and we ask again, their link with’
international drug racketeers and other
terrorists’ organisations in the world. The
Government of India does not have any
information on this.
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SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): This is a very
serions matter. I am happy that the
Minister came forward with a long
statement in a very short time. If T am
correct, the revelations or documents
they got from the Parikrama on May, 22
I want to know from the Minister when
those documents contained such serious
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-disclosures regarding the safety of the
Prime Minister and the security and in-
tegrity of this country, why was this mat-
ter not brought before the Parliazment
and why have they not taken the various
parties intol confidence?

¢

Secondly, is it only through the docu-
ments which you got from the Parikrama
that you came to know of the remifica-
tions of this conspiracy? What was your
intelligence network doing? Did you
receive such information from your own
sources also before these documents were
recovered?

Thirdly, you spoke about the interna-
tional conspiracy. I do not believe that
some countries as such are involved in
- this, but definitely there are sections who
are involved in this type of thing, 1 do
not subscribe to the view that the whole

country is involved, but 1 know that
groups of people are operating in the
United States, Canada, UK etc. What

action has this Governmerit taken to im-
press upon those Governments to stop
the activities of the elements there and
why are they giving asylum and  also
couragement?

FPourthly, the complicity of Pakistan in
training the terrorists and also in planning
the assassination of the Prime Minister
and other dignitaries has been established
through documents, through evidence etc.
Why are we hesitating, as Dr. Subraman-
jan Swamy said, to take appropriate
action against that country? Minimum
we can do is a threat of severing of all
diplomatic relations. Why are we *esi-
tating to do that? What more crime a
neighbouring country can commit than
trying to assassinate the leaders of a
neighbouring country? Why are you
hesitating to give that threat?

Another point which I want to know
is this. The whole approach of the
Government in planning the security of
the Prime Minister and other dignitaries
is to keep the Sikh terrorists in view, as
if the threat is only from the Sikhs. In
my view it may be a dangerous approach,
because the threat comes from various
quarters. There are so many elements.
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Therefore, this approach of suspecting
only the Sikh terrorists as a threat to the
Prime Minister may not be correct. Will
the Minister also think of it?

SHRI P. CHIDAMBARAM: | did
not say ‘the Sikh terrorists! I said “tei-
rorists’, Y

SHRI PARVATHANENI UPENDRA:
The whole statement says about Punjab
and Sikh terrorists. Then, another
point is in planning the Prime Minister’s
security, so much fetish is being mude.
The real threat is being concealed. We
know that there is a threat to the Prime
Minister and other high dignitaries. But
today we find that gefting a commando
support has become a status symbol.
Every junior Minister, every Minister,
has commandos even when they attend
MPs meeting, even when they attend con-
sultative committee meetings the com
mandos are entering the meeting halls
and also where we take tea, etc, 1 hud
seen it and T had to protest to one of
the Minsters that they should not f¢
there. I am mnot against giving protec-
tion to them but in the process the real
threat is being concealed. Now, evuy
body is moving about with commandos,
rifles and all that. We do not know whu
will happen where and all that, Wil
the Minister review the security ariange-
ments made to various people includinz
the Ministers, MPs. etc? He can consi-
der whether it should be continted w1
discontinued or revised or lessencd.

Another thing is while planning ulf
these things, care should also he tihen
that the Prime Minister is not distanced
from the people.. He is the leader of the
nation. He is the leader of the Gevorn
ment, He is the head of the Govorn-
ment. In the nmame of security it yob
stop people meeting him, il you ston
MPs meeting him, if you ask MP< w0
wear chains, if you insult the Ministeis

and all that, it will become a fetish of
the  security...(Interruptions).. 1 am
telling you...(Inferruptions)... the -

ment I mention the Prime Minister, v hy
do you get excited? I am coming to the
point, We are genuinely interasted in
the security and the safety of the Piime
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Minister but it should not have a bad
effect and reverse effect on the pcople’s
mind that too much is being done in the
name of security, That is Jangerous.
That is not correct. .. (Interruptions)...

Finally, Madam, for an individual or a
group of individuals security cannot be
ensured if the general atmosphere ib the
country is not improved. There js an
atmosphere of violence that has to be
ended. It is not an island where you

can protect an individual or a group of -

individuals, So what the Government
shou!d do is to end this atmosphere of
violence, Will they call a meeting of
the political parties to have people’s co~
operation? The cooperation of afl the
partics can be enlisted in improving the
atmosphere in the country s¢ that this
type of a cult of violence can be ended.
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Megq =7 F FIW FGT 97 AT 93
TEIT 57 0 @A & fqq 73 1 47
¥ gq & [I-AIT Ng AR MENQT G AT
qu T g & a1 o7 aresrfzag 2fe-
fesw I AFT & faogmamia i
6 FIE IMT IJATAT F FifE AL
g ArEIfed faatT & 9rg s maAl
T TE & I AN IR FH A

T FqE FE 4T § A A A
ar gfaq @rgT & wE ATErd qrdr g
M gy Inaifsai ¥9g 10 arg, 20
M@ ®Y FFT gA FA ¥ fag
FAT SFraT & g 100 FAT A
Az T W § @ 10, 20
AT 'Y § FT T AT Uy e
qisrq f*¥e & g, faay «ad
AATTE  FZ WT AN Y AT IAW
®T4ST IS FT AT TRafaqw A
AT 3 1 § Ag rAar sigaw g
Fq0 g CFAT T FAT T a5 9
faae faar & w7 agl, afz fear 2
@I foeqr & 7 A ey §
7% FZT {5 399 T2 N F 3z 9w g
™ TFA A 249 A TF frm oy

no
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ff 57 q37 &7 Fo gaT A g
& mst foe g g 5 fasgfcase
q ATTUF 9T Terd Ao AT FT
UF 5T & AWy wod e
Fgd § fr a7 2ofee § ag s
W § -y TRER @ gy §
®E A7 g F fF a9 QWY qreear
a0 A GET o1 AR T FAOd fed @
T F 0 mmg ag s wad ifE
qifFery &Y S A7 faw a w §
ML qg mox Fae g9 &1 7
FF &1 Fg AU gt SAAEy
qATFE @ ATA & U
MHGRE F F< qUFET  ZaATAA
TATETRA  9< 9 ®X IR i
oH@E R I § a gAY arg
FF @ 7RG § FEy seay O
gt ag wfad s as F ag ol
e ag % gz fewm Igfee
gfogna 2Tfoe g cnfaﬁz?mr”r ER L
fergeara & W< & ) W o &
A = AF AamT F fqw mawr
g1 faarT & 69 o Ad & a7 &
LRI & qarfor s=w 5 gw gl
A 4T T AGILA TH 9 47 i
3 ? ¥ ogw Al A afFmw ¥
10 31 20 I & fau o9 Fyeapafes
fedrgrm ated @7 gra st @A g ?
¥ 5T WeRl F AT HITH gegara
Fal § |

7 p.M. :

T (=fAdt) ArsAr gegeat ¢

Heeda o
A ZE AT AT A A EHEG A
ag FIAT A1g @I A1 .. . (FUw)
Do not worry. It is not your time, i
the time of the House. You are free,to
walk out if you want.
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THE MINISTER OF STATE ]N THE
MINISTRY OF HOME AFFAIRS
(SHRI SANTOSH MOHAN DEV): Let
her speak. You are a gentleman. You
take your seat,

To (¥WAY) AT guawr :

wgrEar, a1 z|e § #gAr =g
. . (=aauE)

SHRI P. CHIDAMBARAM:
you are denying it.

I said

Mo (+0Aat) Mwar  Fugedr ¢
deq, 99 I R 59 § q@ g @
ft ot § 3g T AL
TaeT W fasa & 5 5@
§q I F IIHC T
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WEIRAT, A A & Y HAAT OF
ST AT T AR w84 AT
HAALH Sfer N 1 g & aiw few
9ge O AT FVEE & fqu na
aifFeTT 9 F fae w711 g FE

g™ FEY WY 9 R I9F werEr
e &0 7w g g awr
§ #E 3T §dw Agr 91 )

fer St A i f5 K S A &
I T 1 FgT 30 mEgEY F @
¥ 9 a7 wiwam ¥ gz forar g
gF @gd ¥ W muwede fEUn, w9
g fer 1 gwrt wEEsT wat St s
Y d Hiv qrfweE # a<s
¥ wRT au aes N wg § ¥
J¥E F 0 @ AN go WY AEAT

e dar g fFar &
fegem & & gy § A4S aql
g1 A e @ fr wmdw et
qed fegam & &9 & med ane
T OE W AW ug ¢ f& edfwe
q g Fgd g f& modr gwskar
ST gty g 1 Y o7 9we 43 ¥
SRl H asAT & W@ § 1 =R
Fogm & gl & atw w7 )
g FgT fF maw gar gar § fFar
1 guw gfeme & 3 S| fF gan
UF g3ey 7 gag S ai, ¥ tafaa
fag §§ 7 swgfa & a1 ¥ =aar
st iffwes 7 T a7 9, §1 <Ay
ATAN AT FAT AT £ 1 ¥ UFIN
Wi9F @ W 1 By F@T AT A
Fg 72 & = am «iffe @ Ry at
agr gET | Y F@ @ wigd ¥
AT g qlq FgAT Argmr L,
(wraae) maFr e iEr aa feard
... (TAUE)

SHRI SUBRAMANIAN SWAMY: Is
this the clarification you are asking from
the Minister?
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TULLA: Yes. This is part of the Wﬁw%ﬁmwﬁf{
clarification. You also make a very good TETAA BIH ¥ g § A )
speech. (Interruptions) This is infor T@' ¥ dix X IR arfe g‘ﬁﬂn
mation which the House has a right to & RIS FURED TF BIET 9T W WY
know about it, fr oM am & faor g @, s
. . T ARG §, W gAIR qE &
L Fm iR mam fFoR 8 & fafma & = @ 3w
Rifery @ gdie 7@ 7@ AW TF I ¥ W ARy § @y fag
T oraw ¥ W DA, fEdE T R T A §, R TeEw A
o oa fAR T g1 A Am T g F F owEd e adras
g IR T AW K, AR A G A IET FACH, TN W To Fo
IR AW T § 1 A W AW & A § W) I AT 4 § AT S
& TR grT g, S g qw d e T W@ & a1 97 aweat A gE
ag g § o guefea  &Q- W AW F T@ gFET 3, SNEI N g
fe apt ¥ @ § sk @@ =) FawT WRT | @ g T fae
gax A% wEArd § o9dl, S§a g §am w @Y froae o
fr @ sfer St A ogem @ @ owE qewt ¥ ¥ Ao ogad o AR
ST gw A A T A 96 ST g WG R feE e &
IR A FAT Tl A arh aifeea  frgw & faems am
wgATaT St ¥ w R oA & R
§2 77 WEF W WEE w@
AT gd T N W A A g | Uleesh s Rr t)ytS08]
Fiifs g7 1984 ¥ st § f faey - et
TOF ¥ T ¥ dafwe awmp | 4 pdee oy wtas t (R L)
W oaeEy & S § sk g - fige & My ame 3 of
* fagreE g9 U WX gER AT & TR AET e
F T IR AT S g s gfewsh iR Dy e e ] A
g F AR, T AFAE IR AT b U i =\ Ll
f ¥ fa% o @ A A B By M2 &nlfde gy @b (el (e
gd wT sEeW@ feg § 0 agw ; . .
R I
1984 @6 TFUET AL W%'TW Oy = 4)‘»5‘ a)’dlﬂf
 frn & dofczw g s S=e
gaTr A ¥ fEr g, A faw sy S Lyl K KeU g )
IR AW ARt A g f T ) , ;
gAR W 9898 AT & gm u&Y IS PR T L I T
¥ AwT AT F S W AW & @A - gale Ul s yeen] . Lile
¢ FE F AW I A A HY < MR
E’H’@' gaa % | | ),'s,, 5 ‘_&, ¢y ,x-\;d @mg’ ,.:"-.
::!" - . L-\, 3 u‘JL.r [N~
© g AR ¥ A fred wX g e Dol it el g oo
Wri’i"ﬁ'lﬁ'@'{ﬁ' fHafEr F W Loy sl WS o o = Y
fau  wiiaT & wEEr A A AT )
M SR g 7 oSar fF o ggw [(eddfans) . ...

+0 ] Transliteration in Arabic Script.
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SHRI E. BALANANDAN (Kerala):
Madam Deputy Chairman, before I seek
certain clarifications from the Minister, I
would like to say that there are very im-
portant revelations made in this docu-
ment and in many other docu-
ments placed on the Table anda we are
discussing this question with utmost
serfiousness and with due importance,
Therefore, I request that this deba.c should
not be stopped with only clarifications and
there should be a full-fledged discussion
in the House so that we can exchange our
views and come to some conclusions in
what direction the nation shonld move to
meet the situation,

With this initial request I now cone to
the statement as such. There are revela-
tions in the paper today that extremists
are planning to assassinate our Prime
Minister and our Home Minister. The
Government has in its possession this and
other important documents from the day
of the Black Thunder Operation. T want
to make one point very clear. In your
efforts to protect the life of the Prime
Minister and of the Home Minister and
the lives of the small and big people
of the country, we stand four square
with vou if you are taking proper steps.
We are standing in the front and we ar¢
with everyone in this country in this
task. Now, Madam, 1 would like to seek
a small clarification from the Minister.
Is it a new thing that we have come to
know today that the United States, Cam}da
and Pakistan are training the extremists
who were doing the daily killings in Irdia?
Is it that we have come to know of it only
today from this letter? T think the Home
Minister will be able to explain that
point to me.

As you know, we are in the froat and
we are there. Communists, 55 of them,
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have been killeg and many communists
and communist leaders are threatsned just
as the Prime Minister and the Home
Minister have been threatened, ‘Ihere-
fore, it is the duty of the Government to
see thal every citizen of the couatry is
protected and those people who are
fighting straight with their own lives
against the terrorist, should be given
facilities to defend themselves and should
see that these terrorists are given their
due. Tn this connection, T would like to
seek a clarification from the Minister.
We from the Communist Party requested
the Government of Punjab as well as the
Central Government for allowing us to
buy some simple arms. which are not so
costly. I would like to know from the
Minister whether we would be permitted
to buy such arms as way suggested by us
and, if not, why.

How is it that after the ¢‘Operation
Black Thunder” the Government did not
think it mecessary to publish all those
documents seized from them? Also, as
has been claimed in this statemdnt, after
this operation, the whole lot of the ter-
rorists and their gangs who werz support-
ing them were on the defensive and the
people of Punjab were thinking that the
Government might come forwand with
concrete measures so that the entire peo-
ple of Punjab could: be mobilised and the
terrorists would be isolated completely.
That was the sitnation then prevailing
in the State. But what steps have you
taken? You have lost the initiative to
isolate them.

This statement clearly says that the
Government are taking steps to protect
the life of our Prime Minister and of
the Home Minister. Steps are being
taken, very good, Steps should be taken,
no doubt. But the main steps that you
are taking are through the police or the
army or any'other kind of gecurity forces.
You forget the people of Punjab. You
forget the Punjabi people, the tradition of
the Punjabis, who fought for our freedom
and who fought against the enmemtes at
the crucial times. These people are
there. Tf you don't take them into con-
fidence, then it is of no wuse. Pakistan
rulers are doing the mischief. How do
we fight them, Madam? The American
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ir‘nperialists; are trying to see that India is
dismembered. How do you fight it
Madam. without the .people? The Gov-
ernment did not take proper steps to see
mobilised. Iastead,
they were only relying on the adminis-
trative machinery  the policemen.

They cannot protect us. I must ftell
the Home Minister that the line which is
being pursued by the Government is not
sufficient to meet the situation, This is
not an ordinary situation. You have
said in the morning that 2020 people
have been killed in Punjab by the terro-
rists. We, Members of Parliament, are
discussing a hundred things dailv. We
read in the papers daily that ten people
or 15 people are being killed, And yet
we are transacting a huge business in this
House. So I must tell the Minister for
Home Affairs that this line which you
have taken needs correction. The correc-
tion must be that you must take the
people into confidence.

Another important point, Madam, is
that our Prime Minister or the Govern-
ment of Imldia signed an accord which is
called the Punjab Accord, 7That accord
has got thz appreciation of all in the
country. You have forgotten about it
I am sorry that there “is =0 mention
about it. Nothing 1is there. So, will
the Minister and the Goveroment take
steps to see that the conditions accepted
then by all in the country are fulfilled?
The accord must be taken out from the
shelf and discussed with those people
who can implement it. Can you consider
this, Mr. Minister?

Here in this statement a fuany part is
there. On page 6, the last sentence reads:

“,_.they should continue committing
terrist terrorist crimes in Puujab and
other parts of India including bomb ex-
plosions and attacks on Hinda temples,
elimination of Sikhs in the Congress(l)
party and attacks on pickeis of security
forces to demoralise them.” -

LK

See what the statement Shows.
body in India knows that,
been published of the people

Every
Phetos have
who have
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been killed by terrorists, Congressmen
really are being killed. I do not want
to object to that statement. But is it
confined only to Congress(1)? Is it only
confined to policemen? Those people
who steng against them, nswspapermen,
editors and Congress(1) men, and as T
told you Communists, 55 of them have

been killed, and many of them are under

threat of being kitzd. The Minister
should mention that. 1 want him to
make a correction there. (Time bell
rings)

Lastly Madam, this question is part of
the Pumjab question, the aitacks by the
terrorists.  Terrorists are a part of it.
So if you want to find a <olutiog for this
problem, we have to meet the conspiracy
being hatched in U.S, asnd Pawistan.
People talk of taking steps agamst Pakis-
tan. That is what they want, We can
face these Pakistani conspirators and can
face these conspirators of the U.S.A. pro-
vided we mobilise the pesple of our
country. Qur country is »suong enough
to meet any kind of threat providca the

Government comes forward (o see that
the Punjab Accord is revived and the
territorial question, the water question,

etc. are setifed. Madam, you know that
3006 persons were killed in different at-
tacks in New Delhi after the ZJrucsome
murder of Indira Gandhi. Some inquiry
as been made. But the guniity have natl
been punished so far. An atmosphere
should be created to assure the people
that the Government is the Government
of all and that it will act on’y according
to law, There should be no.hing beyonfi
that, (Time bell rings) Therefore, a poli-
tical solution should also be attempted to-
gether with the administrative measures.
These questions may please be clarified.

There
have

THE DEPUTY CHAIRMAN:
are 11 or 12 more Members who !
sought permission to seek clarifications.
1 would request the hon, Members fo ba
very brief and seek clarifications only on
the statement. They need not cover other

points.
=it Tear tag (deg) @ saT-
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SHRT PARVATHANENI UPENDRA:
Madam let the Minister reply tomorrow.
Everybody is going.

THE DEPUTY CHAIRMAN: No-
body is going. Do you want to go?

SHR1 PARVATHANENI UPLNDRA:
But the press won't carry it.

=N T fa6g ﬁﬁrrr CRRC

AOE W EW qH VR M
ST w@EdT W og ...

THE DEPUTY CHAIRMAN: Woull

the Minister, for Parliamentary  Affairs
like to continue it tomorrow?

IHE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB):
Madam, there is uo objection from our
—-,sig!!; We can have it tomorrow,

P
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SHRI VISHWA BANDHU GUITA,
(Delhi): If possible, you kindly pernut a
discussion. Just a clarification is not
going to be enough. It is an importart
matter. Kindly permit a discussion.

SHRI MADAN BHATIA (MNomi ./ -
=d): It is not possible to ask clasificati
in one or two minuies on such an imjy
tact matter. T respectfully submit t ¢
this discussion be continued tomoryow

THE DEPUTY CHAIRMAN: " ae
discussion will be continued tomorr wv.
The Houss stands adjourneg til}f I1 7
o’clock tomorrow,

The House then adjourned at
twenty-four minutes past se 2n
of the clock till eleven of e
clock on Wednesday, the q
August, 1988,



